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NAME OF THE PARIIES: M/s. Elegant Industries Pvt. Ltd. & Ors
v/s.

Shishir B. Nevatia & Anr.

SECTION OF THE COMPANIES ACT: 284(4) of the Companies Act 1956
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ORDER
MA 583/2017 { TCp 24l284(4)/CLB/MB/MAH/ 201q

1. The matter was called twice. None appeared from the side of the
Respondent.

2. Under the circumstance, the Petition along with application now adjourned to
31.01.2018.

3. Petitioner to intimate the next date to the Respondent
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